FORM G

INVITATION FOR EXPRESSION OF INTEREST

For M/s. Chemstar Organics (India) Limited (Under CIRP) engaged in the business of
manufacturing and exporting all grades of chemicals and chemical fertilizers. As per the

records available on the MCA portal, the registered office of the Company is situated at PNB
House, Phirozsha Mehta Road, Fort, Mumbai — 400001, Maharashtra, India.

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. | Name of the corporate debtor along | M/s.Chemstar Organics (India) Limited
with PAN & CIN/ LLP No. PAN: AAACC9210F
CIN:- U25200MH1985PLC060434

2. | Address of the registered office(as PNB House, Phirozsha Mehta Road, Fort,

per MCA records) 400001, Mumbai, Maharashtra, India

3. | URL of website Not available

4. | Details of place where majority of 1. PNB House, PM Road , Fort, Mumbai

fixed assets are located (Regd. Office)
2. Factory premises at 108, GIDC Estate
,Nandesari, Vadodara (Gujarat).
5. | Installed capacity of main products/ | Not available
services
6. | Quantity and value of main Rs.2664.90 thousand (as per Audited
products/ services sold in last Financial
financial year Statements as on 31st March, 2024)

7. | Number of employees/ workmen Information not available with IRP. But as
observed only two three persons are on
company roll, others are taken for job work
through contractors.

8. | Further details including last Email request be sent to :

available financial statements (with | cirpchemstar@gmail.com
schedules) of two years, lists of
creditors are available at URL:

9. | Eligibility for resolution applicants | Email request be sent to:
under section 25(2)(h) of the Code | cirpchemstar@gmail.com
is available at URL:

10. Last date for receipt of expression of Saturday, April 04, 2026
interest

11. | Date of i§sue of prQVisional‘ list of Tuesday, April 14, 2026
prospective resolution applicants

12. Lagt dgte for submi§sion of Sunday, April 19, 2026
objections to provisional list



mailto:cirpchemstar@gmail.com
mailto:cirpchemstar@gmail.com

SL. RELEVANT PARTICULARS

13. | Date of i§sue of ﬁngl list of Wednesday, April 29, 2026

prospective resolution applicants

14. | Date of issue of information
memorandum, evaluation matrix
and request for resolution plans to
prospective resolution applicants
15. | Last date for submission of
resolution plans
16. | Process email id to submit cirpchemstar@gmail.com
Expression of Interest

Monday, May 04, 2026

Wednesday, June 03, 2026

Date: 19" March, 2026 For Chemstar Organics (ngl;gg;, 1tede

. N: C=IN, O=PERSONAL, T=8594,
Place. Mumbal I N D RAJ I Phone-bSzease162007e500bd08215761272c97b0ACES97c09
. I bOeB601a0O403A650. Po stalCode=410210, S=Maharashi
S 700:
799aedaa3sa 7871005b5123 CN=| INDRAJ\T

MUKHERJEE & s

Dat t 2026 03 19 21 18 31 05 30
Foxit PDF Editor Version: 11.2.2

Indrajit Mukherjee

Interim Resolution Professional

Reg. No: IBBI/IPA-001/1P-P01533/2018-2019/12450

Registered Address of the Resolution Professional: Flat No.1101, Building 2, KAI,
Kesar Exotica CHSL, Sector -10, Kharghar, Dt. Raigad--410210, Maharashtra (India).


mailto:cirpchemstar@gmail.com
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FORM G
INVITATION FOR EXPRESSION OF INTEREST
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CORRIGENDUM TQ FORM G ISSUED ON 20.03.2026
Chemstar Organics () Limited (Under CIRP)
Regd. Office.: PNB House, Phirgjshah Mefita Road, Fort, Mumbai 400001
India {CIM - L2S2000H1385PLODG0434)

Nolica s hareby givan o the public in general in connection with the Form G issued for)
Chamstar Organics (I) Lid. by the Interim Resalution Professional of the corporate debbar)
undar CIRP , the fallowing changes | imfarmation may ba referred in ralation io the same
isswad in this paper on Manch 20,2025 :

Pleasa nobe the address of Faclory in the published Form G| S 4 should ba read as
Survey [Block No. 276, Mouje Umraya, Taluka — Padra, Vadodara (GJ) and not GIDC
Estata, Nandesarn, Viadodara| Gujarat).

Date and Place: 26.03.2026 at Mumbai. Indrajit Mukherjee
IBBI Regn.Mao.

IBBYIRS-001AP-P-01533/2018-194 2450
IRP Of Chermstar Organics (1) Limited (Under CIRP)
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FINANCIAL EXPRESS

CORRIGENDUM TO FORM G ISSUED ON 20.03.2026
Chemstar Organics () Limited (Under CIRP)
Regd. Office.: PNB House, Phirojshah Mehta Road, Fort, Murnbal 400001
Imdia (CIN — LI25200MH 1885PLCOB0434)

Motce is hareby given to the public in ganeral in connection with the Form G issued for
Chamstar Onganies (1) Ltd. by the Interim Resalution Professional of the corporate deblor
under CIRP . the following changes | mformation may be rafermad in refation 1o the same
iszuad in this papar on March 20 2006 :

Please note the address of Factory in the pubkshed Form G, St 4 should be read as
Survey [Block No. 276, Mouje Umraya, Taluka - Padra, Vadodara (GJ) and nat GIDC
Estate, Nandesan, Vadodara (Gugaraf).

Date and Place: 26,03 3026 at Mumbai. Indrajit Mukherjee
IBE| Regn.Na.

IBBIIPA-001/P-P-0 15330301 8-191 2450

IRP Of Chemstar Organics (1) Limited {Under CIRF)




